BEFORE THE NATIONAL GREEN TRIBUNAL (SZ) CHENNAI
APPLICATION NO. 42 OF 2019

(Under Section 14 & 15 (b) & (c) r/w. Section 18(1) & (2) of the
National Green Tribunal Act, 2010)

BETWEEN:

Dr. B. Ratan Reddy

8-52/8, Survey No. 694, Ancestral Road,

Devar Yamjal, Shamirpet Mandal,

Tumkunta Municipality, Medchal-Malkajgiri District,
Telangana - 500014

Cell: 9989063889; 9849685350
bratanreddy@yahoo.com

...APPLICANT

VERSUS

1. Mr. G. Jeevith Reddy
Jeevith Reddy Crusher Unit,
Survey No. 40 & 41, Munirabad Village
Telangana — 500100
Cell: 7989467534 (whatsapp),9505732909
email:unknown

2. Mr. Sidha Reddy
Jeevith Reddy Crusher Unit,
Crusher Contractor 2,
Survey No. 40 & 41, Munirabad Village
Telangana — 500100
cell:9346253305
email:unknown

3. Member Secretary
Telangana State Pollution Control Board
Paryavarana Bhavan,
A3, IE, Sanathnagar, Hyderabad — 500018
phone:040-23815631; 040-23731120; 040-23815630
email:eew_ss@pcb.ap.gov.in; eew_ss@pcb.ts.gov.in

Signature of the Applicant



4. The Principal Secretary
Environment and Forests Dept.
Govt. of Telangana,
B block
Telangana Secretariat, Hyderabad — 500004
ph.0863-2444438(D)Fax 23457963;
23451440;23459291
email;spics_efst@ap.gov.in; spics_efst@ts.gov.in

5. The Director
Dept. of Mines and Geology
Telangana State, Hyderabad
phone:040-23221766;
mines@telangana.gov.in/directorminests@telangana.gov.in

6. The Collector
Malkajgiri-Medchal District
Telangana
Email: collector_ md@telangana.gov.in

...RESPONDENTS

OBJECTIONS BY THE APPLICANT TO THE SECOND REPORT
OF JOINT COMMITTEE INSPECTION OF STONE CRUSHER
AND QUARRY

Signature of the Applicant
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OBJECTIONS BY THE APPLICANT TO THE SECOND
REPORT OF JOINT COMMITTEE INSPECTION OF STONE
CRUSHER AND QUARRY

1) I, Dr. B. Ratan Reddy, S/O of Late. B. Chandra Reddy aged about 64
years R/O 8-52/8, Survey No. 694, Ancestral Road, Devara Yamjal,
Shamirpet Mandal, Tumkunta Municipality, Medchal District,

Telangana State, do hereby solemnly affirm and declare as under:

a. That [ am conversant with the facts and circumstances of the case
and competent to swear this objection
b. That the contents of the Objections are true and correct to the

best of my knowledge.

2) At the outset, the Applicant submits that the Second Joint Report
filed on 07.08.2020 by the RDO Keesera; Asst. Director, Mine &
Geology, Medchal; and Environmental Engineer, TPSCP, RO -
Medchal has several inconsistencies and does not fully answer the

questions asked by the Honorable Tribunal.

3) It is respectfully submitted that the Hon’ble Tribunal on 21.05.2020
reviewed the First Joint Report and passed the order that there were
serious violations in the mine and crushing unit and the report did
not mention if any excess mining was done, the period of illegal
mining and why no environmental compensation was imposed. The
Tribunal observed that there is no mention of encroachment into the

Signature of the Applicant
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petitioner’s property for doing mining. The Hon’ble Tribunal directed
the authorities to close the unit and submit further action taken
report in detail mentioning gaps in the report including imposition of

the environmental compensation

It is respectfully submitted that the Hon’ble NGT has given clear
directions to authorities to close down the unit till the clearance are
obtained and submitted. However, the Mining and Crusher
operations are running the unit including nights in the petitioner's

land and Respondent No. 1 land. (Annexure A-I)

It is respectfully submitted that the First Joint report mentioned that
there was no encroachment into the Petitioner’s land in Sy. No. 694.
The Second Joint report mentioned two different maps showing
encroachment with different extent of encroachments. There are 3
maps showing different extent of encroachment. In the earlier Survey
of Sy No. 40 & 41 in 27.03.2018, a survey notice was given to all the
neighbors by the Mandal Surveyor. There was no notice given to the
neighbors when the Surveys were done for the First and Second Joint

Committee Reports. (Annexure A-II)

It is respectfully submitted that the Annexure XI of Second joint
report shows Survey No 41 of Muneerabad village is at the junction
with Survey No. 694 of Devar Yamjal village and Survey No. 137 of
Kandlakoya village. The historical map of the village shows a Village
Shivar road between the villages (Annexure A-III). The Second

Report completely ignored the mention of this road. The Survey maps

Signature of the Applicant
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in the report did not indicate the presence of the road. The mining
operations completely destroyed this road and preventing me to

access my land.

It is respectfully submitted that the First Joint Report mentions that
the crusher unit is at a distance of 250 mtrs and the nearest village
is Muneerabad at 1.2 km. However, the ORR is at 125 metres
(Annexure A-IV). There are dwellings within S00 mtrs (Annexure A-
V) to the unit that are under the Devar Yamjal village and the
Kandlakoya village that were not taken into consideration. The
Telangana State Police Training Academy is at 410 mtrs from the
unit where police officials are trained in the residential campus (As
per norms no dwelling should exist within 1 km of the mining

operations).

It is respectfully submitted that the First Joint Report mentioned that
the unit shall maintain a buffer zone of minimum 30 meters with
green belt and a wall with 20 feet must be provided all around the

premises. There is no Action taken report on this order.

It is respectfully submitted that the devotees of the Hanuman temple
(Situated in Sy No. 690 of Devar Yamjal village) filed complaint with
the SHO, Medchal that the blasting operations is affecting the peace
and tranquility during the Puja. The blasting operations are also
causing damage to the Lord Hanuman’s statue. (Annexure A-VI).

The Hanuman temple is at 320 mtrs from the mining operations.

Signature of the Applicant
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There is no mention of the damage to the religious structures in the

Report.

10) It is respectfully submitted that the unit is not in compliance with
NGT’s order in OA No.3 of 2016(SZ). The National Green Tribunal’s
South Zone has issued judgement on Application No. 3 of 2016 (SZ)
(Suo Moto) asking the Telangana State Pollution Board to monitor
the crushing unit for following the guidelines and directions issued
by the Board. Some of the guidelines of the Telangana State

Pollution Control Board are as follows:

a. 500 Meters away from National Highway — 100 meters away
from State Highway, main district roads and other roads.

b. 1 km away from human habitation

c. Shall be located near quarries

d. 50 mts green belt to be provided towards developed area and
agricultural lands side. Minimum 3 acre land is required for
the sites located adjacent to quarries or surrounded by barren
lands on one or two sides. For other sites surrounded by

agricultural lands, minimum 5 acre land is required

11) For the reasons stated above, it is humbly prayed that this Hon’ble
Tribunal may be pleased to:

a. Direct the Respondent Authorities to enforce all the guidelines

of the Telangana State Pollution Control Board and close the

mining and crushing operations of the First Respondent.

Signature of the Applicant
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. Pass an order to the Collector to register and mutate from the
respondent’s non-mined property in the Survey No. 40 of the
Muneerabad village equivalent to:
a. The petitioner’s lost land due to mining in the Survey No.
694 of the Devar Yamjal village.
b. And the Green zone the petitioner must leave in the Survey
No. 694 due to vibrations cause by the mining operations.
. Direct the MRO/RDO through the Collector to restore the
Village Shivar Road (Annexure A-II) between the villages
(survey number 694 of Devar Yamjal) that is shown in the
historical map of the Villages, as there is no other access road
to the petitioner (easement right). The road was destroyed by
mining.
. As all the departments are not submitting fact finding reports,
we pray the Honorable Tribunal to appoint a Retired High Court
Judge or any professional body to look into the total case and
do justice.
. Pass an order to the Collector; the Telangana State Mining
Department and the Telangana State Pollution Control Board
to permanently close the Quarry and the Crusher unit with
immediate effect.
. Pass an order to the Collector, the Telangana State Mining
Department and the Telangana State Pollution Control Board
to ensure strict compliance of the Closure orders of the Quarry
and the Crushing operations in the Survey Nos. 40 and 41 of
the Munirabad village, Medchal Mandal, with immediate effect.

Signature of the Applicant
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g. And pass such further order or orders as may be fit proper and
necessary in the facts and circumstances of the case and thus

render justice.

Dated at Devar Yamjal village on this the 28th day of November,

Signature of the Applicant
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BEFORE THE NATIONAL GREEN TRIBUNAL (SZ) CHENNAI
APPLICATION NO. 42 OF 2019

(Under Section 14 & 15 (b) & (c) r/w. Section 18(1) & (2) of the
National Green Tribunal Act, 2010)

BETWEEN:

Dr. B. Ratan Reddy

8-52/8, Survey No. 694, Ancestral Road,

Devar Yamjal, Shamirpet Mandal,

Tumkunta Municipality, Medchal-Malkajgiri District,
Telangana - 500014

Cell: 9989063889; 9849685350
bratanreddy@yahoo.com

...APPLICANT

VERSUS

1. Mr. G. Jeevith Reddy
Jeevith Reddy Crusher Unit,
Survey No. 40 & 41, Munirabad Village
Telangana — 500100
Cell: 7989467534 (whatsapp),9505732909
email:unknown

2. Mr. Sidha Reddy
Jeevith Reddy Crusher Unit,
Crusher Contractor 2,
Survey No. 40 & 41, Munirabad Village
Telangana — 500100
cell:9346253305
email:unknown

3. Member Secretary
Telangana State Pollution Control Board
Paryavarana Bhavan,
A3, IE, Sanathnagar, Hyderabad — 500018
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phone:040-23815631; 040-23731120; 040-23815630
email:eew_ss@pcb.ap.gov.in; eew_ss@pcb.ts.gov.in

4. The Principal Secretary
Environment and Forests Dept.
Govt. of Telangana,
B block
Telangana Secretariat, Hyderabad — 500004
ph.0863-2444438(D)Fax 23457963;
23451440;23459291
email;spics_efst@ap.gov.in; spics_efst@ts.gov.in

5. The Director
Dept. of Mines and Geology
Telangana State, Hyderabad
phone:040-23221766;
mines@telangana.gov.in/directorminests@telangana.gov.in

6. The Collector
Malkajgiri-Medchal District
Telangana
Email: collector_ md@telangana.gov.in

...RESPONDENTS

OBJECTIONS BY THE APPLICANT TO THE SECOND REPORT
OF JOINT COMMITTEE INSPECTION OF STONE CRUSHER
AND QUARRY

Signature of the Applicant
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ANNEXURES

ANNEXURE A-I: Video and Photos of the Mining and Crushing
operations during Sep 2-7, 2020 and the Electricity bill of the unit
(M/S Sahitya Metals).

a) Video Link of mining and crushing operations during Sep 2-7,

2020: https://tinyurl.com/y3rb9teb

b) Photographs showing the mining operations.

N

Sep 2, 2020 5:57:20 PM

N\ Nehru Outer Ring-Road
SeCunderabad

Ranga Reddy
' Telangana



https://tinyurl.com/y3rb9teb

Unit operating in the night time:

2 Sep 2020 11:39:50 pm
Nehru Outer Ring Road

: “Secunderabad
- Ranga Reddy.

: Telangana.
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Mining in the encroachment land of Survey No. 694 of Devar

Yamjal.
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c) Electricity bill of the unit M/s Sahitya Metals Private Limited
for June 2020.

SOUTHERN POWER DISTRIBUTION COMPANY OF TS LIMITED
HT C.C. Bill for the month of June 20206, Date: 26-Jun-20
PAYABLE ON OR BEFORE dated: 10-Jul-20 DISCONNECTION DATE: 25-Jul-20

Contracted MD (KVA/HP) 100 Consumer No. MCL25@8

|

Specified Voltage (KV) 11 | nName M/S SAHITYA METALS
Actual Voltage (KV) 11 | ADDRESS1 PRIVATE LIMITED,
Feeder C | ADDRESS2 (PRPO. JAYA)
Category 1A | ADDRESS3 MUNEERABAD

KWH KVAH KVA TOD1 TOD2
Reading On 22-JUN-20 148622.00 151276.008 114.14 17617 .08 16560.00
Reading On 22-MAY-20 131776.00 134339.00 15671.00 13960.008
Difference ST:01 16846.00 16937.00 1946.00 2600.00
Multiplying Factor 1.0 1.00 1.00 1.00 1.00
Total Consumption 16846.00 16937.00 114.14 1946.00 2600.00
Monthly Minimim Units 5706.95 80.00
Main Consumption 16937.00 Colony 9.00 L&F 0.00

Demand Charges Norn Rs.39@ 100 39000.00
Demand Charges Rs.780 14.139 11028.42
Energy Charges Ps.665 16937 112631.05
TOD Charges Ps.100 4546 4546.00
Electricity Duty Ps.6 16937 1016.22
Colony Charges Ps.630 2] 0.00
L&F Charges Ps.665 2] 9.00
9.00
5 KVA TOD Sub Total 168221.69

Cust Charges | 1685.80
ACD Surc | 2.00

UI Charges | 2}
CS Surcharge | 0.00

Add1.SCHG OA | 0.00
Late Pmt Charg | 550.00
Interest on ED | 121
Incentive TOD1 | -8542.00
Incentive TOD2 | -2816.00
Wheeling Charges | (2]
Transmission Charges (2}
Other Charges-I [}
Other Charges-II 9
FEEECEEFArrears’ as on 23/66/20%*YrEr e Gross Total | 159100

C.C.Charge Surcharge | Incentive Amount |
Court Cases Rs 9 | Other Credit Adj. |

|Others Rs. 2] | Net Bill Amount | 159100
| Total Rs. 2] Total Arrears | 0
3*******!**********X********************t*‘rotal Amount Payable I 159109

Note: ACD Due for 2020-21 Rs. ©
One Lakh Fifty Nine Thousand One Hundred Only
Note:This bill is settled based on the provisions of inter state settlements.
If any short fall occurred in this bill due to the inter state Open Access
provisions, the same will be levied in your future bills.
Senior Accounts Officer
Note: PAY YOUR BILL THROUGH THE SBH A/C NO.SPDCLPMCL250@ OP.CIRCLE
IFSC CODE: SBINGBGO4266
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d) Electricity bill of the unit M/s Sahitya Metals Private Limited
for July 2020.

SOUTHERN POWER DISTRIBUTION COMPANY OF TS LIMITED
HT C.C. Bill for the month of July 2020, Date: 26-Jul-20
PAYABLE ON OR BEFORE dated: ©9-Aug-20 DISCONNECTION DATE: 24-Aug-20

MD (KVA/HP) 1e@ Consumer No. MCL2500

|
cified voltage (KV) 11 | Name M/S SAHITYA METALS
1 voltage (Kv) 11 | ADDRESS1 PRIVATE LIMITED,
CF | ADDRESS2 (PRPO. JAYA)
1A | ADDRESS3 MUNEERABAD
KWH KVAH KVA TOD1 TOD2
g On 22-JUL-20 167890.00 1708555.20 182.16 20691.00 19048.60
R g On 22-JUN-20 148522.00 151276.00 17617.e@ 16560.00
Difference ST:@1 19268.00 19279.00 3074.9090 2488.00
Wwltiplying Factor 1.00 1.00 1.60 1.00 1.09
Total Consumption 19268.00 19279.00 102.16 3@874.00 2488.80
Monthly Minimim Units 5107.98 80.00
Main Consumption 19279.20 Colony 9.00 L&F 2.00
RATE KVA/UNITS AMOUNT Rs
Demand Charges Normal Rs.390 1e9 39000.00
Demand Charges Penal Rs.78@ 2.1596 1684.49
Energy Charges Ps.665 19275 128285.35
TOD Charges Ps.100 5562 5562.00
Electricity Duty Ps.6 19279 1156.74
Colony Charges Ps.63@ 2 0.00
L&F Charges Ps.665 e .00
FSA Charge 2.00
Supplier Name NetKWH KVA TOD Sub Total 175608.578
Cust Charges | 1685.8@
ACD Surc | 2.00
UI Charges | 2
CS Surcharge | 9.00
Addl.SCHG OA | 0.e0
Late Pmt Charg | 686.71
Interest on ED | 5.57
Incentive TOD1 | -8360.00
Incentive TOD2 | -2635.00
wWheeling Charges | 2}
Transmission Charges %]
Other Charges-1I e
Other Charges-II e
-------- A or 7/ 20 ¥ Ssersiney Gross Total | 166991
& W e Surcharge | Incentive Amount |
Cot Cases Rs. | Other Credit Adj. |
|Others Rs. | Net Bill Amount | 166991
| Total Rs. | Total Arrears | 9
EXXFIEXAARRRREERERRRRNERRF R R R RRRRR XXX ¥ XTotal Amount Payable I 166991

Note: ACD Due for 2820-21 Rs. @

One Lakh Sixty Six Thousand Nine Hundred and Ninty One Only

Note:Thi i settled based on the provisions of inter state settlements.
fall occurred in this bill due to the inter state Open Access

provisions, the same will be levied in your future bill

Note: PAY YOUR BILL THROU
IFSC CODE: SBINOOO4266
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e) Electricity bill of the unit M/s Sahitya Metals Private Limited
for Aug 2020.

SOUTHERN POWER DISTRIBUTION COMPANY OF TS LIMITED
HT C.C. Bill for the month of August 2020, Date: 26-Aug-20
PAYABLE ON OR BEFORE dated: ©9-Sep-20 DISCONNECTION DATE: 24-Sep-20@

Contracted MD (KVA/HP) 1e@ Consumer No. MCL2568

|
Specified Voltage (KVv) 11 | Name M/S SAHITYA METALS
Actual Voltage (KV) 11 | ADDRESS1 PRIVATE LIMITED,
Feeder CF | ADDRESS2 (PRPO. JAYA)
Category 1A | ADDRESS3 MUNEERABAD
KWH KVAH KVA TOD1 TOD2
Reading On 22-AUG-20 183988.08 186834.00 164.85 24666.00 21521.08
Reading On 22-JUL-20 167890.80 170555.00 20691.00 19048.8@
Difference S7:81 16098.00 16279.00 3975.00 2473.00
Multiplying Factor 1.00 1.0 1.0@ 1.e0 1.e0
Total Consumption 160898.00 16279.00 1@84.85 3975.00 2473.00
Monthly Minimim Units 5202.47 80.00
Main Consumption 16279.00 Colony 0.00 L&F 2.0
RATE KVA/UNITS AMOUNT Rs
Demand Charges Normal Rs.399 100 39000.00
Demand Charges Penal Rs.780 4.,04%4 3158.53
Energy Charges Ps.665 16279 188255.35
TOD Charges Ps.1e9 6448 6448.00
Electricity Duty Ps.6 16279 976.74
Colony Charges Ps.630 2] 0.00
L&F Charges P5.665 ) e.00
FSA Charges 8.0
Name NetKWH KVA TOD Sub Total 157838.622
Cust Charges | 1685.20
ACD Surc | @.00
UI Charges | 2}
CS Surcharge | 9.00
Addl.SCHG OA | 2.80
Late Pmt Charg 998.53
Interest on ED 8.69

|
|
Incentive TOD1 | -4379.00
|
|

Incentive TOD2 -1461.00
Wheeling Charges 9
Transmission Charges %]
Other Charges-I a
Other Charges-II a
""""" Arrears as on 23/08/20****vvesss= Gross Total | 154683
C.C.Charge Surcharge | incentive Amount |
Court Cases Rs. 2 Other Credit Adj. |
|Others Rs. ] | Net Bill Amount | 154683
| Total Rs. 2 | Total Arrears | 2}
l---lti)it.‘ltt“ll!@nl*#i’k**t.t#‘l*‘tt“tt“‘rotal Amount payable l 154683

Note: ACD Due for 2020-21 Rs. @

One Lakh Fifty Four Thousand Six Hundred and Eighty Three Only

Note:This bill is settled based on the provisions of inter state settlements.
I¥ any short fall occurred in this bill due to the inter state Open Access
rovisions, the same will be levied in your future bills.

Note: PAY YOUR BILL THROU
IFSC CODE: SBIN@204266
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Annexure A-II: Different Land maps by the Revenue Authorities -
three different survey reports - in consistency in extent of

encroachment of petitioner’s land by the Respondent 1.

a) Mandal Survey Report on 27.03.2018.

ng.s.:)fa,)orf&

Sub: Demarcation — Sy.No. _ U0. 4} - 43 - situated at _ MU Yy boe g
Viliage, Medchal Mandal, Medchal District —Intimation of Survey —
Regarding.
Ref: 1. A/o. Sri/Smt Fee Vi o B@Q\ Dt & ‘2 \‘Jﬂ’ 8

2. This Office File No: '

R
With reference 1o the above subject citied, Demarcation of land
in Sy.No. L. Y. Gy 2 situated at WiV oey o bwef

Vil », Medchal Mandal, Medchal District will be conducted on
,,ET%}:.LK at __[i#xnn AMFPM-
erefore, you are hereby requested to malke it convenient to be

present on the spot on the above scheduled date and time along with

relevant documents.
?.6_, SS c

MEDCHAL BIST.

To,

1. Copy to VRO, Mumeer alb® - vinage.

2. Copy to Auﬁﬂ.&a&&y_*m_&:.ﬁsj e ,(a e e

3. Copy to <2 hi kes B B gu,,‘\"«:q'a 18 4

4. Copy to EQ&QMA____.&_- ! S

5. Copy to oy = S l}\c'&\r‘ i TSN
&. Copy to _ 7,}\ » 2 2&,\‘3'}7 ;LL/ ) )
7. COP} to _alﬁél_ﬂl dzsg.k‘L i M"X T A s S

i0. Copy o &Wa . ) sl

11. Copy to
12. Copy to e Iy
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LOCATION SKETCH SHOWING THE SY NO.40 & 41 SITUATED AT

MUNEERABAD VILLAGE, MEDCHAL MANDAL, MEDCHAL DIST,

A

SCALE: & =) MILK
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MAP SHOWING THE LOCATION SKETCH OF 8Y. NOS. 40,41 SITUATED AT
MUNIRABAD VILLAGE, MEDCHAL MANDAL, MECHAL DISTRICT.

All Measurements are in Metric Links
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b) Mandal Survey Report in the First Joint Report on 26.2.2020

stating that no encroachment in the petitioner land of survey

number 694 of devar yamzal village.

@3

Sketch Showing the Sy.No: 40&41 of Muneerabad(v),Medchal(M),
Medchal-Malkajgiri Dist.
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07.08.2020 showing encroachment. The two maps in the
same report show different extent of encroachment.

c) Mandal Survey Report

UMD~ §¥r
BYrD- Vro

w
i
3

00002 [0 49~ 1849
00014 |/ 8- VD | 3
00K | VUMD XHrO [

AepunogoNAS ¢ ¥ |
Kiepunog asea jo1u0d $49Q
409 epuljo hanng
aN3931 < -
- == z x g ﬁr .
2Tl w0 *L.]
_«eaz TERaN 7 302/ peqeiRauny . " @
o Tk
— 3 ST
'y A BT b - |
g | Y \“,0)0: ] o] Sl | S | ST Gl NS
| c’tﬂ 5 C T : ..
TSI U S{eiS eusBuEp El @ 3
T ] (000z1'} BIR0S)dVIW ¥aISNTD |3
Niy 3NOZ WLN ‘NOILO3MO¥d 48 SOWNNLYD
i 002 (14
.@i Moos— oo o5t LA 'AQQ3Y HLIAZ3M 'O 1¥S AG AT3H '3LVLS YNYONVIIL 'LOIMLSIA IMIOPYNTVIN-TYHOG3W TYANYIN TYHOGIN
¥ 00579198 ‘JOVTTIA QVEVYIINN 40 Ly B 07'ON'AS NI VLI 2 INOLS HOH SYIUY ISYIT AUYYND QFYIdX3 IHL ONIMOHS NY'1d




Page | 22

S DU

e
TAS |




Page | 23

Annexure A-III: Historical Village Shivar Map showing road from Sy
694 of Devar Yamjal to Nehru ORR through Sy 41 of Munirabad
(Village Road marked in Yellow). This map showing in Yellow
indicates the Shivar road destroyed by the Crusher operators to

block the access to Outer Ring road
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Annexure A-IV: Google map showing distance between the

crushing/mining unit and the Nehru ORR. Total distance as per

this map is less than 125 meters only.

C @ google.com

#) F Dr HdlFYzzh

Chicken

Muneerabad
peddammajtemple/ &

Measure distance
Click on the map to add to your path

Total distance: 411.78 ft (125.51 m)




Page | 25

Annexure A-V: Google map showing distance between the
crushing/mining area and the neighboring dwellings.

a) Google map showing distance between the crushing/mining
area and the TS Police Training Center(411 mtrs). The
committee report has not taken into consideration Devar
yamjal village and Kandlakoya village where more than 1000

people stay.

Measure distance
Click on the map to add to your path

Total distance: 1,348.45 ft (411.01 m)
|
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b) Google map showing distance between the crushing/mining
area and the Hanuman Temple (320 mtrs), Devar Yamjal. The
committee reports has not taken into consideration nearby

Habitats
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c) Google map showing distance between the crushing/mining
area and the Ratnadeep Grocery’s warehouse (455 mtrs), Devar

Yamjal village.

9 Google Maps X

€)>C @ © @ https//www.google.com/maps/@17.5889587.78.5025378,851m/data=13m1!1e3

¢

el times, traffic and nearby places

Measure distance
ck on the map to add to your path

Total distance: 149410 t (455,40 m)
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Annexure A-VI:
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Police complaint by the devotees of Hanuman

Temple situated in Sy No. 690, Devar Yamjal village.
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Translation of the complaint document to English:
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Complaint Acknowledgement in Police Station:
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Annexure A-VII: Joint Committee Report Submitted
26.02.2020.

Link to the Document:

https:/ /ngtonline.nic.in/efiling /viewDocMA.drt?CsiXTdHyDdW6NNgDeJyPRg==

Annexure A-VIII: Joint Committee Report Submitted
07.08.2020.

Link to the Document that was sent in whatsApp to the petitioner:

https://tinyurl.com/y3qsy58y

on

on


https://ngtonline.nic.in/efiling/viewDocMA.drt?CsiXTdHyDdW6NNgDeJyPRg==
https://tinyurl.com/y3qsy58y
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Annexure IX: Memorandum of Understanding between

Petitioner and Respondents 1 and 2.




